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Title: Regarding reported disclosure by news agency showing politicians and higher officials taking bribe on camera.
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PROF. SAUGATA ROY (DUM DUM): Madam, I am sorry that I have to live this day to hear these things in Parliament. Madam, you know,
...( Interruptions)

HON. SPEAKER: Nobody has taken it up.
... Interruptions)
PROF. SAUGATA ROY : Madam, you did not interrupt anybody else. Please let me just say. ...(Inferruptions)



HON. SPEAKER: I am not interrupting anyone.

... Interruptions)
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...(Interruptions)

PROF. SAUGATA ROY: Madam, three Members of Parliament — one from CPM, one from Congress and one from BJP — have raised certain matters
which had been shown on a TV channel. It pertains to certain allegations against Members belonging to our Party. I want first to know
...(Interruptions) 1 am not quite clear, Madam, under what Rule you allowed them to speak. Have they given ...(Interruptions)

SHRI MOHAMMAD SALIM: Under what Rule money was taken? ...(Interruptions)
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HON. SPEAKER: Shri Mohammad Salim, please sit down.

...(Interruptions)
HON. SPEAKER: This will not go on record. I will not allow this.

... Interruptions) 4€! #

HON. SPEAKER: Shri Mohammad Salim, please sit down. This is not fair.

...(Interruptions)
PROF. SAUGATA ROY: This is not the way. Please sit down.

...(Interruptions)

HoToller 3reaet & teftat amu Ao ey 48 srewt ofdl &) ol anues) dlerar @1 g aftast e em, Now let him speak. anuast oft «ifes Roaft Bremr & sfefer ardl f&en 3, anuor
ussloldle #loret a1 anfest e en, o) anu Qs ol Frasa &)

...(Interruptions)
HON. SPEAKER: What you are doing is not fair. #ar amue) st &en 2
You said whatever you wanted to say. & sft ordi aer 22 &,
He is also not taking any name.

...(Interruptions)

PROF. SAUGATA ROY : Madam, just allow me for two minutes...( Interruptions) Madam, I think, the matter should not have been raised at all. If a
Member had a complaint, he should have written to you and you could have given a decision. But I want to say that this is part of a political
conspiracy before the West Bengal elections, where CPM, Congress and BIP are destined to lose; and the people who are raising this
complaint...(Interruptions)

HON. SPEAKER: Now, you have raised your point.
...(Interruptions)

PROF. SAUGATA ROY: People who are raising this issue...(Interruptions) One Member was arrested on murder charges andwas put in
jail...(Interruptions)
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